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A'I"TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 09,I I.2O 17

NAME OF THE PARTIES Pamnabha Anantrao Panditrao
v/s.

Panditrao Mines & & Minerals Pvt. Ltd

SECTION OF THE COMPANIES ACT: 397 l39a ol the Companies Act 1956
a\d,241/242 of the Companies Act, 2013.
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ORDER

TCp No.r05/397-398/CLB/MB/MAH/2013
1. The Learned Representatives of both the sides are present..
2. Pleadings are complete. No further adjournment shall be granted to

eLther sider L!!!ed for Finat Hearing on t2.t2,21Lt.
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